O.A. No.200/273/2019

CENTRAL ADMINISTRATIVE TRIBUNAL
JABALPUR BENCH, JABALPUR

Original Application No.200/273/2019

Jabalpur, this Wednesday, the 11™ day of March, 2020
HON’BLE SHRI NAVIN TANDON, ADMINISTRATIVE MEMBER

Anshul Garg, S/o Shri Om Prakash Garg, Aged about 43 years, working as
Senior Sector Engineer, Design and Drawing Construction Unit, Agra in the
office at Deputy C.S.T.E.C/ Agra, earlier posted under Chief Signal and
Telecom Engineer West Central Railway Jabalpur -Applicant
(Applicant present in person)

Versus

1. Union of India Through General Manager, West Central Railway, Near
Indra Market Jabalpur PIN Code 482002

2. Chief Personnel Officer, West Central Railway Jabalpur 482002

3. Chief Signal and Telecom Engineer, West Central Railway Jabalpur PIN
Cod No482002

4. Superintendent of Police, CBI Vijay Nagar Jabalpur

5. Umesh Pawar, ADSTE/Satna PIN Code No0.485001
Through CPO Jabalpur 482002

6. Namrita Nigam, ADSTE/Construction Unit Through DRM Kota PIN Code
No0.324006

7. Ravi Pandey ADSTE/JBP Dy. CSTE Construction Unit Through CPO West

Central Railway Jabalpur PIN Code NO.482001 - Respondents
(By Advocate —Shri A.S. Raizada)
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O.A. No.200/273/2019

ORDER(ORAL)

Applicant present in person prays to withdraw this Original
Application with liberty to file afresh application with better
particulars.

2.  Prayer allowed.

3. Accordingly, this Original Application is dismissed as

withdrawn with liberty as aforesaid.

(Navin Tandon)

Administrative Member

ke
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